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TIie Mlnl9ter of Pl'oductloa (Shl'i 
JC. C. Jleddy)a (a) On +th February, 1955. 
- (b) Thrice from 1-3-56 to 31.5-56 in the 

first instance; then upto 3o-6-56 and the 
present sanction is valid upto the end of 
February 1957, 

(c) Because the question of transferring 
the Research Station to the control of the 
Central Silk Board was then under 
cq,lllideration. The proposal to transfer 
"-• now however been dropped. 

Electric Power 

. 1'96, Shi'! Slnbuan Siqh: Will the 
Minister of Works, Roaalnc and 
Supply be pleased to state : 

(a) the monthly consumption of electric 
power in the Central Secretariat and 
whether any order or circular has been 
issued to switch off the light and fans when 
-not needed ; 

· (b) whether the circular has - been 
implemented and if so, with what results ;  

(c) the amount o f  electric charges 
given before and after the circular, if 
any; and 

(d) whether it is a fact that liglns 
with high voltage remain on through­
out the whole day and fans keep on 
mnning irrespective of there .being enough 
light in day and there being no penon 
sitting in the office ? 

The Mlalater of Works, Houma 
and Supply and Commerce and 
Ooalamer Wuetriea (Sadar s•­
Siq1a)1 (a) Average monthly conswn� 
tion in the Central Secretariat (North Iii 
South Blocks) during the year 1955-Sfi 
was Rs. 33,700/ •• Orculars \ffre issued in 
Augu1u948and Aprih1149toallthe Minis­
triea to aee that Ughtund fans are switched 
off when not needed. _ 

(b) The Central P.W.ID. staff make 
periodical checks to ensure the implemen­
tation of the circulars. 

(c) The annual sum paid for electric 
charites before the issue of circular ile. 
during 1947-48 was about Rs. 2,6o,ooo/-. 
The expenditure incurred thereafter is pro-
8ff81i1Yely on the increase and sum paid 
for 1955-56 was about Rs. 4,04, 400/-. 
� reason for this is that due to the expan­
sion of varioua Ministries the lifts are 
running for a longer period. More heaters, 
air-conditioners, light poin!1, plug poinu 
fima etc. are being provided. Temporary 
accommodation i• provided in the veran­da!i• Jnd corridD? where additional ligln 
pomts and fan p01nts have been pzovided; 

(d) No such lapse hu come to notice. 
ffl LSD-3 

_ Local  �t Pragramme 

1� {nabr Japl Iashore Sinha: 
.,,,. Sbrl Deogam: 

\Vall the Minister of Plamdaa be 
pleased to state the names and the aize 
of the local development programmes ·  in 
Bihar during the Pint Plan period which 1 
were directly approved by the Central .  
Government with reasons for making 

grant• direct ? 
The Dep11ty Mlnlater of Plaamng 

(Shrl S. N. Mishra): A statement 
is la.id on the Table of the House. [ Ses 
Appendix XII, annexure No: 6o] • 
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